
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE CUM SPL. JUDGE

The following nansfers and postings are hereby made in official exigency with immediate effect:-
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(PC-ACT) CBI, ROUSE AVENUE DISTRICT COURT, NEW DELHI.
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IEC : 67968641
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IEc: 13769/74945544
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rEG: 13067
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EC : 68681771

r
IEC : 70537016
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IEC : 78132706

a

IEC : 60436994

a
IEC : 31885516

a

IEc: 38636518

ORDER

Frorn

I
IShgla, POLC, RADC, New Delhi.

l
IKumar, Spl. Judge, PC Act, CBI, RADC,
INew Delhi.

s

Ish. Ashwani Kumar Sarpal, Spl. Judge

I(PC Act) CBI, RADC, New Delhi.
r

IDelhi.

s

Ish. Joghder Prakash Nahar, POLC,
RADC, New Delhi

I

IPrakash Nahar, POLC, RADC, New Delhi

r
Ish. Manoj Kumar Nagpal, Spl. Judge (PC IPrakash Nahar, POLC, RADC, New
IAcE), CBI, RADC, New Delhi. ' IDelhi.

e

ISpl. Judge (PC Act), CBI, RADC, New
iDelhi.
1

IDelhi

S

IMd. Farrukh, Spl. Judge (PC Act), CBI,
R ADC, New Delhi.
msFAMarT=E;inT:Burt
previously presided ovei ' by Sh. Jitendra
Kumar Mishra, POIT, RADC, New Delhi.

1

ISpl. Judge, PC Act, CBI, RAPC, New
IDelhi.

1 ] IiI Niyay
Bindu, SPl. Judge, PC Act,- '9{{-RADC,
New Delhi.. ; ’ '"+; -

A/ Assn. AHmad in the coIn bT,W
IBhardwaj, Spl. Judge (P

IRADC, New Delhi.
. da), CBI,m1 1 IW

Rai Bansal, SPl. Judge (g.#FP, CBI;
RADC, New Delhi. : ' S: :+Fm
Sh. Rakesj1 Kumar Sharm& Wi RADa,
New Delhi. g :' , ’;

1 1 ho
POLC, RADC, New Delhi.

l

IKumar, POLC, RADC, New Delhi.

1
IDelhi.

s

Ish. Deepak Kumar – 'II , ACMM-cum-
IACJ, Rouse Avenue Disnict Court, New
IDelhi

To
FA/Ahlmad in the Court of Sh. Prashant

IKumar, Spl. Judge, PC Act, CBI, RADC,
INew Delhi.

IJA/Asstt. AhIInad in the court of
Ish. Ashwani Kumar Sarpal, Spl. Judge

)C Aca CBI, RADC, New Delhi.
[JA/ Ahl
IShgla, POLC, RADC, New Delhi.

s

Ish. Ankit Singh, POLC, RADC, New
IDelhi.

IJA in Copying Agency, RADC, New
IDelhi.

s

IJoghder Prakash Nahar, POLC, RADC,
INew Delhi

rA in the Copying Agency, RADC, New
IDelhi

e

ISpl. Judge (PC Act), CBI, RADC, New
IDelhi.

JA/ Ahlmad in the court of Md. Farrukh
ISpl. Judge (PC Act), CBI, RADa, New
IDelhi.
a

IMd. Farrukh, Spl. Judge (PC Act), CBI,
IRADC, New Delhi.

In:n 28.02.2023 or any further orders
ml d in the court of Ms. Niyay
IBindu, Spl. Judge, PC Act, CBI, RADC,
INew Delhi.
1

Ish. Manoj Kuu}ar Nagpal, Spl. Judge, PC
IAct, CBI, RAT)e, New Delhi.
a AhMad in the court of Sh. Balwant

IRai Bansal, Spl Judge, PC Act, CBI,
IRADC, New Delhi.
JJA/Asstt. Ahlmad in the court of
Ish. Arun Bhardwaj, Spl. Judge (PC Act)
ICBI, RADC, New Delhi.

l

IGoel, POLC, RADC, New Delhi.

1

IDelhi.

a

Ish. Rakesh Kumar Sharma, POIT,
IRADC. New Delhi.ml
IKumar, POLC, RADC, New Delhi.

IA/ Ahlmad in the Court of Sh. Mjay
IKumar Jha, Spl. Judge(PG Act), CBI,
IRADC, New Delhi.
(on joining from CCL

u,ct, <’'Q



Kr )fficials

I

IEC : 92940956

From
o

IKumar Jha, Spl. Judge(PC Act), CBII
IRADC, New Delhi.

m
sEC : 57841982

s

Ish. Gorakh Nath Pandey, POLC, RADCI
INew Delhi.mmml
IDelhi.

mm
IEC : 34573078

Mm
IDelhi.

IIe24 aya

I(Newly appointed)

lpeon in Mediation cb}II

IDelhi.

)C, Newa

IEC : 53219505

]?

iIHF[TelE
[: •

in Office Pool,mI
IEC : 33252236

Note :_ Order No._ 2872_ 2907/F.7/P&T/AdmnJRADC/2022 dated 02.06.2022 in respect of Ms. Rajni K. Kujur CJA)3 Sh. Jaibir (JJA) &
sh. Pramod Kandwal (JJA) all posted in the Court of Sh. Deepak KumanII, ACMMp RADC is herebY cancelled•

1. Ms. Jaya shall also look aBer the work of Ms. Anita in her absence & vice-versa'

2. Sh. Mnay shall also look a aer the work of Ms. Parvesh in her absence.

Non,compliance of the order or proceeding on leave immediately shall be considered as

appropriate disciplinary action shall be initiated against the official as per rules.

N,.,taB D t'19q$F.7/P&T/Ad„„,nADC/2023
Copy forwarded for information and necessary action to :

The Principal Disuict & Sessions Judge (Hqs), Tis Hazari Court, Delhi.The DDO. Cennal District. Tis Hazari Courts, Delhi.

The Adminisnadve Officer (J), Admn. II & III, Central District, ns Hazari Courts, Delhi.
The Reader/Branch In-charge to the concerned Court/Branch.
The concerned officials.

The PS to the undersigned.
The Dealing Official, Leave Seat, RADC, Delhi.

The Branch in charge, Computer Branch, RADC for being uploaded on the ofacial website.

The Dealing O£6cial, LAYERS seat, THC, Delhi.

The Dealing O£6cial T&P -II & III, Personal File/ACR/Leav gWebsite Cc)muM THCI Delhi.
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5.
6,
7.
8.
9.
10.

To

J mmFaR–a
Ish. Coral<h Nath Pandey, POLC, RADC,
INew Delhi.

I(Upon joining of Ms. Rajni K. Kujur, JA
tm CCL

m Office Pool, RADC, New Delhi.

e

I(OHicia1 shan also look after the work of
udicial Branch & Nazarat Branch'e li.

I(she wm also look after the work of
IFaciEtation Centre:

e Delhi.

1(She win also took aBer the work of
VWDC as and when required

e

I(She wm also look after the work of RTI
,ranch & Protocol Branch

lte insubordination and

(,i,.'’>
,R t;UPTA)(VINAI

Principal District & Sessions Judge-cum-
Spl. Judge (PC-Act) CBI, RADC, New Delhi

} a3”“', ''" a' - Og)oJ

\$1

Principal Disuict & Sessi :e-cum-

Spl. Judge (PC-Act) CBI, RADC, New Delhi


